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“MEMORANDUM”

WHEREAS Shri Om Prakash Giri, Driver was granted Earned Leave from
23.05.2017 to 09.06.2017. On expiry of leave, Shri Giri was supposed to resume
his duties, but he has absented himself/remained away from duty without
authorization /grant of leave.

2. Therefore, attention of Shri Om Prakash Giri, Driver is invited to the various
provisions of the relevant rules and consequences which may visit if a Government
servant is on unauthorised absence:

(a) Proviso to FR 17(1)

The said provision stipulates that an officer who is absent from duty without any
authority shall not be onm/ed to any pay and allowances dur ing the period of such
absence. g

(b) FR 17-A

The said provision inter alia provides that where an individual employee remains absent
unauthorisedly or deserts the post, the period of such absence shall be deemed to cause
an interruption or break in service of the employee, unless otherwise decided by the
competent authority for the purpose of leave travel concession and eligibility for
appearing in departmental examinations, for which a minimum period of service is
required.

(c) Rule 25 of the CCS Leave Rules 1972

The said provision addresses the situation where an employee overstays beyond the
sanctioned leave of the kind due and admissible, and the competent authority has not approved
such extension. The consequences that flow from such refusal of extension of leave include that:

(i) the Government servant shall not be entitled to any leave salary for such absence;

(ii) the period shall be debited against his leave account as though it were half pay leave to
the extent such leave is due, the period in excess of such leave due being treated as
extraordinary leave

(i) wilful absence from duty afier the expiry of leave renders a Government servant liable to
disciplinary action.
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3. NOW THEREFORE, Shri Om Prakash Giri, Driver is hereby directed to rejoin his
duty immediately or within 3 days, failing which he would be liable for disciplinary

action under CCS (CCA) Rules, 1965.
(S.N. TTWARY)

Sr. Research Officer (A&P)
Tel. No. 011-23664213

Shri Om Prakash Giri, »

Driver in TRAI cadre, -
R/o: BSNL Staff Quarter No. B-14, Type-1I,

Vivek Vihar, Delhi-110095
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